GOVIRNMENT OF INDIL
MINISTRY OF FIN:NCE .
 DER/RTUNENT OF REVINUE & INSURINCE
' New Delbi, the 1Tth Deceubep, 1973.

T aepaw
NOTIFICAT LN
CE TrX

No,.522 éF-No. ' 52./"3—1&.1__/ : It is hemﬁy notified for general
infornation thot the institution nentioned below has.been. appyoved hy.
Indian Couneillof /griculturel Besearch, the preseribed muthority

for the purposis of cluase (ii) of sub~geetion (1) of Seetion 33 of -

the Incoue—taxjlict, 1961 for a period of twn years with offopt fron
- 1st .&przl, 191%\. . y

 INSTITUTIN

-Mmmismm EYBRID SERDS COMPANY LTD, JAINA

sdf-
i (La.h. PANDEY)
UNDEE SECLARARY TO THE GOVERNLENT OF INDIA

Copy forwarded
e

1. All Cor:msax ers of. Income-tax. (2 eories)
2. Director of l[nspeetion (Ineone~tax & Audit)/lnvesti.gationf
' Research, Sthtisties and Fublication, New Delhi,
3. Indian. Cou.nehl of Agrieultursl Research, Krishi Bhavan, New Delbi
with rei’eren e to their letter H0.33(7)/73—GIN-III dated 13.9o73o(5 !-01:139)
4. Comptroller fnd Auditor Gegewal of India. {20 copies)s
5. Bulletin Seefion of DI (RS&P), New Delbi. (3 copies).’

e

- ‘ (M.K. PANDEY)
UNDFR SECRETARY T0.THZ GOVERNuNT OF INDIA -




